GOVERNMENT OF INDIA
STEEL
LOK SABHA

UNSTARRED QUESTION NO:1764
ANSWERED ON:16.07.2009

SIXTH PHASE OF LEASE PLAN UNDER BSP
Pandey Saroj

Will the Minister of STEEL be pleased to state:

(a) whether there is any provision for early implementation of the sixth phase of the lease plan under Bhilai Steel Plant;
(b) if so, the details thereof alongwith the time by which it is likely to be implemented; and

(c) the eligibility criteria for the beneficiaries under the said scheme?

Answer

MINISTER OF THE STATE IN THE MINISTRY OF STEEL (SHRIA. SAIPRATHAP)

(a)to(c): The House Leasing Scheme of the Steel Authority of India Limited (SAIL), was introduced in 2001. Regular employees of
SAIL who had completed their probation, ex-employees and spouses/legal heirs of deceased employees were eligible under the
scheme. This scheme continued till 2003 in different phases and a total of 17500 (approx.) houses in different categories were leased
out.

After this there has been no scheme for leasing of company houses. In July 2008, the Board of Directors of SAIL decided that the
unauthorized constructions in previously leased houses be regularized on the basis of prescribed norms.
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